Minutes of Meeting of the State Executive Committee held at the
Forest Bhavan, on 2nd May, 2020

On 29/04/2020, a meeting of State Executive Committee (SEC) was held under the
Chairmanship of Chief Secretary (also Principal Secretary, PWD), Goa and the following
other members of the SEC also attended:

1. Shri Puneet Goel, Principal Secretary, Science and Technology
2. Shri S.K. Bhandari, Secretary, Transport
3. Shri Sanjay Kumar, Secretary Revenue, Member Secretary, SEC & SDMA

The SEC was briefed about the reports on Law & Order, Trucks Movement, Relief &
Shelters, and Covid Status Report (copy attached).

The other officers (as per the list Annexed), also attended the meeting as special invitees.
After deliberation on the current situation, the SEC noted and decided the following:

1. Status of COVID19: Secretary Health informed that no new Covid-19 case has been
detected after 3rd April 2020. As on date, Goa has had seven positive cases of
Covid-19, and all seven patients have recovered. After recovery, these patients were
shifted to a Quarantine facility outside the Covid Hospital, as per norms for further
quarantine. 195 tests for Covid (this includes tests done on the samples collected so
far of those who were surveyed during the House-to-House survey), were done
during the last 24 hours, on SARI/ILI patients, all of which were negative. The SEC
noted with caution that Goa had not yet faced any community transmission.

2. The SEC discussed the new guidelines issued by the MHA on 1st May, 2020, for the
extension of lockdown by another two weeks with effect from 4th May, 2020. Goa is
in the Green Zone as per the instructions issued by Gol. For the smooth
implementation of these guidelines, the SEC decided the following:

a. The Collectors to issue order u/s 144 for ban on the following, apart from
those which are not permitted as per the revised guidelines:

i.  the movement of people beyond permitted hours, ie movement being
prohibited between 7 pm to 7 am, except for essential activities;

ii. sale of paan, gutka, tobacco; ,

ili. Restaurants, casinos, river cruises, night clubs, multiplexes, etc.

b. Commissioner (Excise) to issue necessary instructions for timely closure of
the liquor shops by 6 pm, so the personnel employed on these shops should
reach their residences latest by 7 pm. He will ensure that these shops strictly
follow the norms of social distancing, as directed by the MHA.

c. |IGP, Collectors, DMA and Director, Panchayat to ensure that markets should
be closed by 6 pm and should not open before 8 am to ensure the
compliance of MHA's direction. These time related instructions will not be
applicable for essential services. All norms of social distancing, face covers,
sanitizer use/hand wash and other safety norms be followed.
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d. Director, Transport shall do the route planning and scheduling of the buses,
so that people should reach their homes by 7 pm.

e. DHS to issue revised orders under the Epidemic Diseases Act, 1897 for
activities such as gymnasiums, cinema theatres, sports complexes, swimming
pools, casinos, shopping malls, river cruises, night clubs, muitiplexes,
entertainment parks, theatres, bars, auditoriums, assembly halls and similar
places.

Shri Kunal, Nodal Officer for people stranded due to lockdown, explained the
preparation and planning done so far to handle the movement of migrants. The
following scenario emerged:

a. As per MHA's guidelines, both receiving and sending Staies should agree
before allowing the movement of the people. The SEC advised the Nodal
officer ta develop a suitable mechanism to coordinate with other States.

b. Sh Kunal is coordinating with the Railways to understand the process
involved in requisitioning/arranging the train. The SEC asked him to work out
the financials and logistics involved for moving such a large group of people.

¢. The SEC asked him to work out a mechanism and put a SOP in place to deal
with the incoming/outgoing persons, their testing/screening and quarantine
protocols, as required, and any other logistics involved.

Director, Panchayat informed that data collection is going on in all Panchayats. Out of
the over 30,000 labour that was contacted by the Village Panchayats, about 90%
have expressed desire to go back to their home State. The SEC advised him to
share the data with Sh Kunal, the Nodal officer on a regular basis.

Secretary, Health informed that GIDC needs to expedite the erection of a temporary
structure by GSIDC for people coming for OPD services at GMC. The SEC asked the
Secretary, Finance to issue necessary directions for the same to be undertaken in a
time bound manner.

CE(Electricity) informed that the power consumption in the State has reached about
83% as compared to last year's power consumption. The possible deficit is due to the
hospitality sector.

Secietary, Civil Supply informed that the regular distribution of ration at FPS is
normal. The department plans to discontinue use of relief buses of KTCL from
tomorrow.

Secretary, Panchayat informed that Panchayats have issued 1938 permissions for
different permitted activities, on which about 5568 workers are engaged.

The SEC reiterated that engineering and other works departments should ensure that
the ongoing works reach a safe status before the onset of monsoon.

The Nodal Officer for Quarantine facilities informed that a total of 280 persons are
sheltered in eight quarantine facilities. He is visiting these facilities regularly.
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Secretary, Ports informed that one cargo ship is expected to come to MPT in about a
week and would involve Sign on/Sign off of the crew. SEC directed that SOP for the
same needs to be finalised immediately in consultation with MPT and Secretary
Health.

Secretary, Finance informed that the State has faced a substantial shortfall in the
GST collections and the State may not get timely compensation from the Centre.
There would be a shortfall in the funds availability in the coming months.

PCCF informed that there was a forest fire near Cotigao, which the department has
extinguished. The SEC advised the department to remain vigilant considering that
the fire incidents do increase during this period.

MD, KTCL informed that 43 relief buses were operational today. The SEC decided
that use of these buses should be rationalised further as normal public transport
services are likely to resume from Monday.

Secretary, Agriculture informed that the agricultural activities are normal. With 12
Harvesters working in the fields, 85% harvesting is complete and sowing for
vegetables has begun.

IGP raised the issue of removal of internal pickets in Goa, in view of the fact that
norrr.al movement of vehicles will resume from Monday and nakas interfere with
smooth flow of traffic. It was decided that as per MHA guidelines issued on 1st May,
2020, for regulating the movement of individuals from 7 pm to 7 am, pickets would be
required. The Police Department may plan accordingly.

Committee also conveyed to all concerned that as per MHA orders, any person violating
these containment measures or not complying with the above directions will be liable to be
proceeded against as per the provisions of Section 51 to 60 of the Disaster Management
Act, 2005, besides legal action u/s 188 of the IPC.

ex

(Sanjay Kumar)
Secretary, Revenue
Member Secretary, SEC & SDMA
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List of Special Invitees:

Shri Subhash Chandra, PCCF.

Shri Daulat Hawaldar Secretary Finance.
Shri Jaspal Singh. IGP.

Shri Santosh Kumar, Add. PCCF.

Ms Nila Mohanan, Secretary, Health

Shri Amit Satija, Commissioner, Excise
Shri P. S. Reddy, Secretary, Fisheries
Shri Kunal, CEO Goa.

Shri Keshav Kumar, CCF

. Shri J. Ashok Kumar, Secretary, Tourism

. Shri Sanjay Grihar, Secretary, Panchayats.

. Shri C.R. Garg, Secretary, Law.

. Shri. Kuldeep singh Gangar. Secretary Agriculture.

. Ms Isha Khosla, Secretary, Civil Supply.

. Ms R. Menaka Collector North.

. Shri Ajit Roy Collector South.

. Shri Tarig Thomas, DMA.

. Ms. Ankita Anand Director Information Technology.

. Shri U. P. Parsekar, Principal Chief Engineer (PWD)
. Shri R. G. Keni, Chief Engineer (Electricity)

. Shri Narayan Gad, Director Panchayat

. Shri Shrikant Patil C.E. (WRD)

. Ms Meghana Shetgaonkar Director Information And Publicity.
. Venancio Furtado M.D. KTCL.
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Movement of Trucks {Last 24 Hrs.}
Date ; 01.05.2020 21 03.00 hrs 1o 02.05.2026 3t (B0 hrs {w.e.f. 31.03.2000}

e SNWARD OUTWARD

No.of Trucks  108:00 s to 20:00 firs Eﬂmh:tao%m Cumulative fwef | | 08:00hesto 2000 | 2060 hrs 0 084G | Cumdative [ waaf

i s 31,03.2020, 0BG hrs By hrs 1.93,2020, 0800 hrs

RORTH | SOUTH | NORTH | SOUTH | NORTH | SOUTH HORTH | SOUTH | NORTH | SOUTH| SORTH | SOUTH

Empty 34 a8 13 27 11064 1656 284 108 154 €8 | 10850 | 4811
aice 3 ) 1 2 318 488 & i 0 0 12 )
Jusar 1 1 [ 0 163 53 8 6 o a & 1
Pulses i1, 1 i ] 8¢ 145 i [ a ] 77 22
itk 7 4 pE 6 534 161 1 [ 1 0 48 $
Vegetable 8 1 107 15 3612 58 ] [ 1 ) 39 19
Fuel fi 1 ] 3 1§ 30 { i ] g 19 2
L 1 4 el o 207 268 7 & 5 0 126 1§
Fruit 17 7 42 14 1633 557 g 1 i ) 7] 19
Eges o 4 0 1 53 75 3 i [ g 14 0
chicken 1 1 s 0 867 2 o ) 1 0 % 8

tivef Procesiedi
Meat
thaPpepiasi 2 & 2 [ 3 ] ] o o 0 ] 2
Others 193 16 161 35 5634 | 1837 2 54 73 121 1 3119 | 2593
Yotal 774 186 47 162 | 14364 | T2m 398 165 232 189 | 14867 | 7640
(rand Total 464 50 #2166 563 421 12307

DETAILS OF SUPPORT PRCYVIDED TO STRANDED MIGRAMT PORULATION AND OTHER NEEDY PERSCNS AS ON 02052020

Hame of the State GOA.

Hame and Mobde number of State Nodsl Officer for Migrart Labowr snd Strended persons Hemant Koumar, 18 3.
{ State Contro! Room ific: TBT5015951)

Marme of Number of Number of humber of Numier of _ tsmper af Remarss: adodional nlosmation
Dristrict active Rekiat persons haused Food camps PETSONS Qiven .wm.r.;:gﬁ
Camps and in Relief Camps foad By smphoyers ¢
Sheltere and Sheltars smamRiny whata
they were
Govt. NGO GovL NGO Gove NGO Govl NGOC
taF ik} =) LEd] Lei i ta ] @ (Wi
Morh 1) Doy tafion proviced b 1211 persars
Coa 11 ] 434 @ e 5 BTG 1EDU 2) Trres maaks & [rovides 1o a8 pedsans o shaltar
fhomas
South 11 Dy ratoes proviced i 1048 persors
Goa 08 4] 427 a I8 7 228G | 2390 21 2 Grocery-on-Wheels buses are supgiyiog grocenes
| 17 a B2t ] &3 12 3426 3594
Hoie

1} Goa does not have any COVEDR-19 hotspot.
2} 41 Vogetobleson-Wheels: On trocks, vegotables sr= being sold in different paris of Goa.
d-vans, fiah 5 being sold in different parts of Goa.

4] 02 ATM-on-Wheels: 581 bank is running ATM-on-Wheels fo disburse cash in different parts of Goa.

3} 08 Fish-on-Wh

On
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REPORT (COVID-19) ON LAW & ORDER AND FACILITATION OF ESSENTIAL GOODS & SERVICE

Dae:- §2/05/2020

Time:r 20 00 hrs (Cumulative)

TABLE 1: LAW & ORDER
Sr 1 Seae/UT Toalnumber  Hemedial Steps takew agaist violations mentioned{Total NumberiAction sken oo inodems of Low &} Remarke
No. violation of Logk  lin colunm -3 of  Law  &order reported is Colhunn — 3
dovwreurfow orders Orider
incilents
repored
-1 -2 -3 i -5 -4 -7
Tonal Teotal vehicies; Total FIRs | Totsl Fines
Agrests serzed registered imposed
made {le By}
L8wid enforoement of the Jockdoiun is bring
tenfreed with Samudinnenes persmsian by paolling
st ff o cenmply with ke condirkons of kaebadim
2 Appeat on Social Modis thrwagl apprepriste pottent
3 Video eiips sppeal 1o CitfremsMiztigions plates
il pathoving
33424
. i g
| GouTotl 1209 a1 566 4058700 LR Bl rohapons eds

4 PariBae hos been Inpensifiad ml over Cos and
Maikas hawe heen depboped 51 all exit podam
b Fraflic stad T i b ey od stong willl Jisteict
pofice of pakiban dis

Cases: 666

M. V. Challanc:- 29075

iiting Casey- 3679
Worh Goa | 9791 738 H 36 1045008 -
South Goa | 73633 751 260 350 3009700] L ]
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